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Openin" of Telegraph Sub-DivisIon at 
Samastipur 

539. SHRI RAM BHAGAT PASW-
AN: Will the Minister of COMMUNI-
·CA TIONS be pleased to state: 

(a) whether any representations 
have been received trom the public to 
open a Telegraph sub-Division at 
Samastipur (North Bihar); and 

(b) if so, Government's reaction 
thereto? 

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA): 
<a) Yes, 8'11'. 

(b) The proposal is under examina-
tion. 

Development of BJU A-. 
540. SHRI M. M. JOSHEP: Will the 

Minister ot PLANNING be pleased to 
atate: 

(a) whether Government have taken 
~ any measures to &ive special atten-

tion to the development of the hill 
.areas in the country; and 

(b) if so, the ouWnes of the IDea-
llures taken and the proerels made in 
this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRl 

':MOHAN DHAlUA): (a) Yel, Sir. 

(b) the'PlaMlng Commisaion have 
constituted a CommJttee'o'Of 'Direction 

for t~e development of the hill areas 
of Uttar Pradesh under the Chairman-
ship of Dr. B. S. Minhas. Member, 
Planning Commission. This Commit-
tee incudes the representatives of the 
SUite Government, Planninl': Commis-
sion and Ministry of Agriculture. On 
the recommendations of this Commit-
tee the State Government has initiated 
a number of surveys and investigations 
in the hill areas of uttar Pradesh. 

A Hill Areas Cell has also been set 
up in the Planning Commission which 
will primarily be concerned with the 
undertaking studies which would help 
in the formulation of integrated plans 
for the hill areas of the Himalayan 
Region. 

Quantum of Ex-graUa Playments to 
Former Rulers 

541. SHRI M. M. JOSEPH: 
SHRI ARJUN SETHI: 

Will the Minister of HOME AF-
FAIRS be pleased to state: 

(a) whether Government have taken 
a deCision to pay a maximum ot one 
year's privy purpse under the scheme 
ot eZ'-1Jl"Gtia payment. to former 
Rulers; and 

(b) if 10, the main points thereof? 

niE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI K. C. PAN'l1): (a) and (b). A 
statement ,Iving the details of the 
8Cheme tQr payment ot e:c-gnltia 
amounts to the tormer Rulers Is 
attached. 

STATEMENT 

The ex-gratia payments will be 
made on a slldiD&' scale and within 
certain maximum limits which have 

'been carefully considered. Small 
former Rulers who constitute the 
majority will .eet comparative more 
e.g., t~ drawing below RI. 18,000 

'are propoteei to be paid eilht times 
. their pt1.,- pone. LlkewiR,' thIIl8 




